Bhagavati): (a) A sum of Rs. 546
lakhs was outstanding on 1-11-1963,
out of which Rs. 425 lakhs was out-
standing for more than six months.

(b) In the case of private subscr:bers,
a Board has been constituted for re-
viewing periodically the position of
-outstandings against defaulters whose
telephone connections have already
been closed. The Board is making
special efforts to speed up collections
and 1o take recourse to legal action,
where necessary. Government  sub-
scribers are reminded and contacted
personally by officers at appropriate
level to expedite settlement of out-
standing bills. The disconnection of
telephones of both private and Gov-
ernment subscribers for default in
payments is being enforced. Further,
the Telephone Revenue Office relating
¢to Orissa Circle is being shifted from
Calcutta to Cuttack. This will facili-
tate collections and pursuvit of out-
standing.
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Falling of Persons from Electric Trains
at Madras

2836. Dr. P. Srinivasan: Will the
Minister of Railways be pleased to
state:

(a) how many incidents of persons
falling from electric trains were re-
ported at Madras during 1962-63 and
1963-64;

(b) how many out of them proved
fatal;

(¢) wh~ther there is any proposa! to
instal any automatic device for open-
ing and closing of doors of clectriz





